
HIGH COURT OF ANDHRA PRADESH
N MARAVATI

VACATIONS - Summcr Vacation, 2019 --llrqh (-oUrl or Anclhri Preclesh - sittinq
n rrangements - Notification lr,:ttccl.

oA_T[ol8-1.05.2Q19

NOTIFI o.B/5o/ 2019

It is hereby notified that thc lliclh (irrrrt of Andhra Prade:;h will be closcd for

summer Vacation, 2019 from Thursclry llrt: 2"'r May, 2019 to triday the 3l't May,

2019 (both daYs incltrriv,').

Durlng thc Vac3tion, tlu: f ollowitrcl lit.rtr'blu .Jtrciqrrs will [lt-' :,ittinq irr t[rt: lliqh

Court of Andhra l)radesh, for hcarinq tht-' ttt;tttCrt as mr.ntioned in the'table:

ALF

First Half of Vacationl Courts durinq Surnmer Vacation, 2019 starts from

Thursday the 2nd May, 2019 to Fri(tay the 17tt' May' 2O19 (both <lay:;

inclusive).

nenih/single

FI R ST,II

sl.
No.

Filing clate

06.05.2019
(MondaY)

13.05.2019
(MondaY)

06.05.2019
(Monday)
13.05.201 9
(Monday)

Cotrrt workinq
day

08.05.2019
(WednesdaY)

I 5.05.20.lcl
(WcdnesdaY)

15.05.2019
WednesdaY)

Names of the Hon'ble
Jtrdges

tlon'blo Sri Justice
M. Seetharama Murti
and
-t'hc 

I lon'blc Ms. lusticc
J. Uma Dtlvi
I ton'trltt Sri J tlttic(l
L.J. l)urqa [)rasad Rao

;tnrl
I I rn'bltt Ms. Justice
J. Urltit l)cvi
l lr-rn'ltlt: Sri J r.trt icil
LJ. l)urcla l'rilead llao
I lrrn'ttltt Sri J ltl;t ict:
(;. Shyam ['}rasad

Mirtters

t)ivision Ilt'nch

1

2

08.05.2019
(WcdnesdaY) Single Bench

SECON D HALF

Second Half of Vacation Courts cltrrinq Suntrrtcr Vacation' 2019 starts f ronl

Saturday the 18th May, 2O79 to Frirtay the 31't May' 2OL9 (both day:

inclusive)

(

BAc'Na.12315a12019

,1. ,l- .i- 1. 1,

1

2.



sl.
No,

Filing date Court working Nantcs of the Hon,ble Bench/Single
Mattersday J udges

1
20.05.2019
(Monday)

22.05.201.9
(Wednesday )

t ion'blc Sri Juslice
(i. Shyarn Prasad, and
l lon'blc Smt. Justicc
K. Vil.lya Lakshml
llon'blc Srnt . .luslicc
I lla.l;tnl Jnd27.05.2019

(Monday) ' llnn'blc Sntt. .lusticc
K. Vr;aya Lakshmi

1
20.05.2019
(Monday)

72.05.2019
(Wedncsday )

llon'blc Sri .lustice
D,V.S.S. Somayajulu Single Bench

2
77.05.2019
(Monday)

Note:

1) Aftcr complction of Division Bcnch w.rk thcrr Lordships wiil take up Singre
Ucnch maltcrs.

2) Thc Hon'blc Senior Judgc will allocatr: firc subjcct mattcrs.

VACATION OFFI E RS FOR THE SECOND HALF

FRoM18 th MAY, z019 TO 31st Ma 2019

1. Sri C.V. Mallikarjuna Varma, Deputy llcgisUar
2. Sri P. Venkata llamana, Assistant- lie()istrar
3. Sri E. Kamcswara [1ao, nssisti]nt [{cgistrar
4. Sri M. llamcsh tlabu, A:;sistant Rr:qistrar

tlon'blc Vacation Judgcs will hold lht: Court on the datc mentioned as

above to lrcar the followir-rg typcs of nr.tltors, ;rs tlrcrr Lotdships think fit.

i. l l,rbcas Corpus

ii. Anticipatory bail

iii. uail applications, if bail is rt:fuscd by Magistratcs and Sessions
Judgcs/Additional Scssions Judrlcs.

7. 29.05.701 9
(Wedncsday)

Drvision Bench

1

29.05.201 9
(Wednesday)

VACATION OFFICERS FOR THE FIRST HALF

FIIOM 2'd MAY, 2019 TO 17rh MAY. 2019

1 . Sri M. Nageswara Rao, t)rputy R.cgistrar
2. Sri A.V.S.S.C.S.M. Sarrna, t)(rl)uty ltcgistrar
3. Sri A. Suryaprakash llao, nssislant Rcqistrar
4. Smt. tJ. Sivalccla, Assist.rnt lloqistrar



iv. Any other urqr:nl rnattcr, which cJnnot wait till thc end of the
vacation (such a5 cvictlon/d ispol;session, dcmolltiort otc.)
spe'cifically permitt(rd by tlre Scnior Vacation luclge.

v. Notice of any application of urqcnt nuturc shall be qivcn to the
Vrcation Of ticers bcforc I -30 p.m. on thc (lay of filinq.

1 ) All lunch motions/urgcnt mcntions rchlirrq to thc I ion'blc l)ivision llench sh;rll
bc moved bcforc thr: llon'blt Sonior )Lrrlc1r: sitlinq in the llon'blc l)ivision
[]ench.

2) All lunch motions/urgcnt rncntions rt:lating to the llon'ble Single llench , strall
bc movcd before thc llon'blc Sinr;lc JLrclqe only.

3) lloutinc matters will not bc takcn trp cluring vacation, cxcept with the
permission of the llon'blc Scnior Vacrttion Judqe.

4) No pending case cxccpt thcre is a spr:cific or(ler to post durinq thc vacation
shall bc taken in vacation.

5) No policy and administrativo mattcrs shall bt-'taken trp durinq vacation.

l

lZ
REGISTRAR GENIRAL

To

l) llttt Prl. Sccrct;iry lo lllC llon'l-rltr ttr('A(lill(l Clrit'l .lLr';tict'(witlt ir rt'qtrt";t to pl'rco ttrt'

notification bclorc tttt' lion'blc tlrr,.n( t[](l (.1)lr,l Juttacc lor llls I orcl',hip':; klrl(l purli'lal)

:; ntt tne [).ss to tho llon'blc JLrdr;(]., (willr ii rt'c]tlesl to plactl thc nolitication b''lore

tho Iion'blc Juclqls ftrr tltt'ir Iortl',lri1r';' ltlrtl 1lL'trrs'il)'

3) All the licqistrars, lligh Cotrrt olArtrjhr'r l)t:tcit'slt'
,t)-fnc ncqistia,. (lllcurrr Cr.ntral [)to]r:ct C.rlrrlinator), lliqh Court of An(lhra.Pradesh lwilh a

' |-"qu"ri to insirr-rct tht cor]ct,rncrl trr pl;rr.t, llrc sanrc rn lllqh corlrt's wob.lite I

5) 'the 
Of fictrrs conct:rnt'd.

Oj ntt tnt: tJnit llcads in tho Statcs ol Atrrllrt;t l'rildL-';ll'

Zi ntt tnc Offlcers, lliqh Court of Andhra l)radcsh'

e j ntt tnc Scction tleacls, t liqh CoLrrt of n ndhri l)r;tdceh'

9j The Dircctor, Juclicial Acatlcnty, St't t tttrt'T;r ltltd '

i6)tf," Nl"mUn,. Sccrctlry, A.l). Siat. l..lal :;('rvtccs n.thority, vijayawatla

i riii " s".i"1iry, n.P. rlrrlh Cotrrt I (''Jal St rvtt't' Cotnnrillcc' n Inaravati'

iijin" nA"*",c Gcncral, :;trt(: of Arxllrr;r I)t:rtli";h' tliqh Cotrrl ol A'l)'' Amaravati'

13)ThL' S('crctary fo Cov.rn()r, lor tllt"'lilt(' ol l tlitnq;rtla and the iltiltr' ot nn(lhrii

[)radcsh, l-lYdcrabad.

14)Thc Chir:f st:CrClary t() cov(.rnrlr('rrl, (l()vt'rrrrnt'nt rll Anrillr;r Pradt"lll, Vi'laqalltrrii'

n maravati, Gunlur l)lstl l( I

1li) 
-'l ho Sccretary to (;ov1', ii'w 0 n& I lIrtrtr' (:t)trrt'l) l)('l)l ' ('ovorntItt'trt (11 nrl(lhrJ

['raclcsh, VtjlaqapLrtli, At]l;trav'tlt, ('tlllltlr l)l"trlLt

te1 f-nc Cnaiirnan, Salcs Iilx AppLrll;rlt' I rttrLrtt'tl' '1t Vl'l'lLlrit[)'11ll'1lrl'

t Zj I ne Speciat Jurjqc for Irlal ol CIll ( ir"(";' Vr"'rll);r[]ittrl:irrl'

irlj I i,t" in.t"tory Gcncral, Sullrcttl'-' (-(ri'rrl ol lrlrlilr' Nt'w I)t'llti'

19i Thc Registrars, All tiiqh (loLtrts in ltrdt'r'

ZOj ffrc Rcqistrar, Railway (ilairlls IiibLrrr;rl, liyrit'rablrcl'

Zr j fne ltcqistrar, Incomc' Tax Appr'll;ittr Irilrttrt;tl, Visa khapat na trr '

22) 1'ha Registrar, n.l']. t okayukt,r, Ily'h'r'rl)r(i'
Z:j fne Rciistrar, Anclhra l)rarlcslt l,i.rtt'(.orr.;urnr:rs llcclrt'ssal l-orum, Viiayawadu

Zlj me Socrctary, Bar Council of A.l)., lirrllr ( ourl ot n 'l) , n nlar'ivati'

ZSj fne nccountant Gencral, Anrltlra I't;rtli'';lr & It:lanrlana, llydcrabad'

/y''-



26)-Thc l']ubli(: l)rosccutor lor thc Statc of Andhra Pradcsh, tligh Court of A.P.,
Amaravati

27) -l he Admirrrstrdtor, Govcrnmcnt l)lcarlcrs' Of fic.c, llrqh Court of A.p., Amaravati.
28) t he Adnrinistrator Gcneral & Oltrr:ial I rustcc, iglr Court lluildings, Hydcrabad.
29) Thc t)ircctor of Prosccutions, (;ovct norpct, Vijayawada.
30) t hc Cornmissiorrcr ol Printing dncl stationcry t)cpa(mcnt, A.p. Government prcss,

Mutyalatnpadu, Vijayawada. (l or t,ublrcatron in thc Gazcttc Urgcntly).
31)1hc l)rcsidcnt, Andhra Pradcsh tligh Court ndvocatcs' nssociation, High Court of

Andlrra lrradcsh, Amar.lvatr
32) 1hc Scr.rctary, ndvocatcs' Clcrks' A:,sociatron, lligh Court of A.p., Amaravati.
33) -lhc 

Commissioncr, Inf ornldtron & t,ublir. lit:lalrons, Vijayawa<Ja.
(wrtlr a rcqucst to publrsh thc notrftcatron in all local dailics)

34) Thc Dircctor, All lndia Radio, PWD Grrrunds, Vijayawada.
35) Thc News Dircclor, Doordarslran Kcndra, Vrjayawada.

Wrlh a requesl lor makino
necessary announcomenl

36) t hc Lditors, Lcnadu, Dcccan Chronical, Sia-sdt, Sakshi
Andhra Jyothi, Vaartha. lhc tlindu & lndian txprcss.

I or pubhcalion in lhe Newspaper

37) 'l hc Dcputy Dircctor, Publi<. Relations, Andhra t)radcsh Sccrctariat, Vclagapudi.
38) Thc Ovcrsccr, lligh Court of nndlla t)radesh, Amaravati.
39) SPARI. I


